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COUNCIL OF STATE.

Saturday, 8th April, 1933.

The Council met in the Council Chamber of the Council House at Five
of the Clock, the Honourable the President in the Chair.

QUESTION AND ANSWER.
CraPTERS IT axD IIT oP THE BENGAL PUBLIC SECURITY AcCT.

Tae HoNourasre Mr. JAGADISH CHANDRA BANERJEE (on
behalf of the Honourable Rai Bahadur Lala Mathura Prasad Mehrotra) :
Were the Government of India consulted in the matter of the putting into
operation of Chapters IT ang IIT of the Rengal Public Security Kct ? T1f so,
did they approve the action taken by the Government 6f Bengal ?

Tae HoNOURABLE MR. M. G. HALLETT : The answer to the first part
is in the negative. The second part does not arise.

STATEMENT LAID ON THE TABLE.

SranpiNG COMMITTERS FORMED ANNUALLY FROM MEMBERS OF THE COUNCIL
OF STATE.

Tae HoNouraBLE MRr. M. G. HALLETT (Home Se-retary) : Sir, I lay
on the table the information promised in reply to question No. 152 asked by
the Honourable Mr. Bijay Kumar Basu (on behalf of the Honourable
Mr. Satyendra Chandra Ghosh Maulik) on the 13th March, 1933.

(a) and (b). The information is given in the statement attached.
(c) Asthe abovementioned statement shows, the answer is in the negative.

(d) Ordinarily Honourable Members of the Council of State are invited
to attend the meetings of any Standing Committee of which they are members.
There have been, however, a few meetings of the Standing Advisory Committee
attached to the Department of Industries and Labour to which Honourable
Members were not invited because at. the time they were either out of
India or not present at the headquarters of Government. On one occasion,
for example, Honourable Members were not invited in order to save them the
inconvenience of a journey to Delhi nearly a month in advance of the Session
of the Council of State ; relevant papers were, however, sent to them in advance
for favour of advice and remarks on the questions fixed for discussion at the

_meeting, o S . -
(579 )
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Statement showing the n -of meetings held by the Standing Advisory Commitiee, eic.,
mmmm¢ )

Govetament of India.

Remarks,

Number of
Year. meetings
held.
Standing Advisory
Commitiee.
1922 . N
1923 ., . 2
192¢ . . 3
1025 . . Nd
1026 . Nd
1927 . . N
1928 . . 5
1929 . . 3
1930 . . Ni
;) N NG
102 . . N4
1988 . . N

DEPARTMENT OF COMMEROE.

Notification nominating members to the Advisory Committce
issued on the 16th November 1022. The Committco
could not, therefore, be summoned till the Indian Legis-
‘lature met in January 1923,

There was only one case x(pe for submission to the Standing
Advisory Committee of 1925, but by the time this cdsé
- waa ready, the Council of State had been dissolved and
the Committee ceased to exist. The facts of the case:
were, however, placed in January 1026 before the
members of the gommittoo who were also members of
the Assembly.

It was not ible to constitute the Standing Committee
for the m‘ﬂment of Commerce for 1926 as all the
gentlemen nominated to be members did not intimate
their willingness to serve on it, until only 2 days before
the end of the concluding session of the sscond Legisla-
tive Assembly, which was then dissolved.

Notification formally nominating the members to the
Committee to be attached to this Department issued in
September 1827 when the last session of the Imdian
Legislature at Simla had nearly come to an end and it
;vas’; therefore, not posaible to summon any meéting’ in

027.

A meeting of the Committee was summoned on the S8th
July 1930 but as only one Member turned up, the
meeting could not take place.

As tlhie members for the Committee for 1831-32 were elected
‘by the Indisan Legislature when ite Delhi Session of 1931
bad nearly come to an end it was not found possible to-
summon & ‘thééting during that sedsion, nor dowli ‘e
thg ‘of the ithée De sumimoned dwring the
Siinle of the Legislature in September 1981 us
owihg #o the 2nd Session of the Indian Round Teble
Confc%s;oe all the members of the Committse Wete not
available.

No cidbts wete remdy for submission to ‘the Committee
during 1832, A new Committee for 1932-33 was
constituted during the last Simle Session of the Legistatire,

No case is yet ripe for being placed before the Committee
duringthepupn:ntmnorthelng'uhwro.
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Year. Number of
meetings
held.

DerarTMENT 0F EDUCATION, HEALTH AND LANDS.

Standing Advisory

Commitice.
1922 . . Nil
1923 1
1924 1
1925 . . 1
1926 . . Ni
1927 . . Nil
1928 ., . 1
1829 ., . Ni No Committee was constituted during these years.
1930 . . N3l
1931 . . 1
1932 . . Nil
1933 (to date). Nl
Standing Emigration
Commiittee.
1922 . 18
1923 4
1924 . . 4
1025 . . ]
1926 4
1927 3
1928 2
1929 5
1930 2
1931 2
1932 . . 1
1933 (to date). 1
Standing Commilttee on Pil-
grimage to Hepaz (consts-
tuded in 1930).
1930 . . 1
1931 . . 4
1932 . . 2
1933 (to date). 1
. DEPARTMENT OF INDUSTRIES AND LABOUR.
Standing . Advisory
Commitiee,
1922 . Nil
1928 . 1* *Tt was a combined meeting for the Departments of Commerce
and Industries,
102¢ . 2
1926 . . 3
1926 . 2
1027 . . Nd
1928 . . 4
1929 . 2
1930 . . 1
1831 . . Nu
1032 . . 2
Standing Commities on
Roads.
1920 . . 1
1930 . . 8
1931 . . 3
1932 . . 3
1033 . . 1
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Number of
Year. meetings Remarkas,
held.

Ramway Duraxtumnr (Rarmway Boarp).

Coentral Advisory Council
Jor Railways.

1924
1925
1926
1027
1928
1929
1930
1031
1932
1933

2
R S YR SN

2

BILLS PASSED BY THE LEGISLATIVE ASSEMBLY LAID ON THE
TABLE. '

SECRETARY or tHE COUNCIL : 8ir, in pursuance of rule 25 of the
Indian Legislative Rules, I lay on the table copies of the following Bills which
were passed by the Legislative Assembly at its meeting held on the 7th April,
1933, namely :

A Bill to supplement the provisions of the Bengal Public- Security
Aot, 1932, the Bihar and Orisca Public Safety Act, 1933, the
Bombay Special (Emergency) Powers Aot, 1932, the United
Pruvinces Special Powers Act, 1932, and the -Punjab Criminal
Law (Amcndment) Act, 1932, for certain purposes,

A Bill further to amend the Auxiliary Force Act, 1920, for ocertain
purposes. '

The Councii then a.djdﬁtned till Eleven of the Clock on Monday, the
10th April, 1933.





